GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

RAJYA SABHA
UNSTARRED QUESTION NO. 3248
TO BE ANSWERED ON 21.08.2025

Policies and implementation status of agroforestry
3248. SHRI SHAKTISINH GOHIL:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to
state:

(a) the details of national agroforestry policies and guidelines currently in force;

(b) whether incentives or subsidies are available for farmers under these policies, if so, the
State-wise details of beneficiaries;

(c) the steps taken to simplify tree felling permissions on private land;

(d) whether the Ministry assessed environmental, economic or social benefits of
agroforestry during the last five years; and

(e) the status of coordination with States to align agroforestry initiatives with climate goals
and forest cover targets?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND
CLIMATE CHANGE
(SHRI KIRTI VARDHAN SINGH)

(a) The Ministry of Agriculture & Farmers Welfare, Government of India, formulated
National Agroforestry Policy in 2014 to encourage tree plantation on farm land to
meet the increasing demand of timber, food, fuel, fodder, fertilizer, fibre, and other
agroforestry products; conserving the natural resources and forest; protecting the
environment and providing environmental security; and increasing the forest/tree
cover. The Centrally Sponsored Scheme of Sub-Mission on Agroforestry (SMAF)
was implemented from 2016-17 till 2021-22 to encourage tree plantation on
farmland along with crops/ cropping systems to help the farmers get additional
income. The SMAF scheme was restructured as an Agroforestry Component under
Centrally Sponsored Scheme of Pradhan Mantri Rashtriya Krishi Vikas Yojana
(PM-RKVY) from 2023-24 and focuses on supply of quality planting material to
farmers through the establishment of nurseries.

(b) The details of the financial assistance provided by the Ministry of Agriculture &
Farmers Welfare, is annexed as Annexure-1.

As per the report received from the States by Ministry of Agriculture & Farmers
Welfare, the details of number of farmers benefited under the Agroforestry
component of PMRKVY is annexed as Annexure-II.



(c) to The Ministry of Environment, Forest and Climate Change has issued guidelines and
(e) advisories to States/ UTs for exempting agroforestry tree species grown on non-
forest/ private lands from the requirement of felling permits.

In June 2025, the Ministry has issued Model Rules for 'Felling of Trees in
Agricultural Land' for consideration by States and Union Territories, with the
objective of encouraging and promoting agroforestry amongst farmers.

NITI Aayog conducted an evaluation of the agroforestry scheme implemented by
the Ministry of Agriculture & Farmers Welfare in 2020. The report mentioned that
Agroforestry scheme is relevant in promoting agroforestry, improving tree cover
and increasing carbon sequestration to mitigate climate change. The report indicted
that scheme also has significant potential for diversification of farmers’ income,

gender mainstreaming and inclusiveness.
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Annexure-I

Annexure referred to in reply of part (b) Rajya Sabha Unstarred Question No. 3248 due
for answer on 21.08.2025 regarding ‘Policies and implementation status of agroforestry’.

Details of the financial assistance provided to Government and private agencies

S Unit Cost
N(; Name of interventions (Upper Limit)
) (Rs. In Lakh)
Establishment of new nurseries
| (a) Hi-Tech ( 2 ha) 50.00
' (b) Big (1 ha) 16.00
(c) Small (0.5 ha) 10.00
2. Raising saplings in the existing nursery Upto Rs. 5.00 Lakh/nursery
Establishment of Tissue Culture Units
3 (a) Strengthening of existing tissue culture units 20.00
(b) Establishment of new tissue culture units 200.00

Remarks: 100% assistance to Government agencies for taking up the work on Government
land and 50% assistance to Private Agency/ individual Farmer/ entrepreneur. 90% financial
assistance if the beneficiary is FRA patta holder.



Annexure-II

Annexure referred to in reply of part (b) Rajya Sabha Unstarred Question No. 3248 due
for answer on 21.08.2025 regarding ‘Policies and implementation status of agroforestry’.

Number of farmers benefited under the Agroforestry component of Pradhan Mantri

Rashtriya Krishi Vikas Yojana (PM-RKVY)

No. of Farmers Benefited
SI. No. State/UT 2025-26
2023-24 202425 A on 18.08.2025)
1 Chbhattisgarh 4207 573 0
2 Gujarat 11432 28844 0
3 Himachal Pradesh 145 1205 0
4 Karnataka 21214 6832 0
5 Kerala 0 0 3250
6 Madhya Pradesh 254 22 0
7 Orissa 2400 1773 3000
8 Tamil Nadu 23792 1549 0
9 Uttar Pradesh 2500 25 0
10 West Bengal 364 106 51
11 Arunachal Pradesh 1100 1125 0
12 Assam 20267 22298 10125
13 Meghalaya 3 0 3
14 Mizoram 520 445 0
15 Nagaland 1585 330 0
16 Sikkim 8 2 0
17 Jammu & Kashmir 0 846 999
Total 89,791 65,975 17,428




